TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.3, -3).TeA.-31.-20082025-265539
CG-DL -E-20082025-265539

STTYTIT
EXTRAORDINARY
AT [I—ETs 3—3q-9Us (i)
PART II—Section 3—Sub-section (ii)

TR & THTIAT
PUBLISHED BY AUTHORITY

q. 3697 7% Rft, HRreraTe, ST 19, 2025/57aT 28, 1947
No. 3697] NEW DELHI, TUESDAY, AUGUST 19, 2025/SHRAVANA 28, 1947

s TREgT S TSHR JAT9F
srfg=T

T2 foeetT, 19 3rred, 2025

FT.3T. 3801(37).— Fral T TLHIT o, T TSTHAN ATATHAH, 1956 (1956 FT 48) (5r& za# =o+
TET IH AT FT 7 ) A T 3F At STIRT (1) F Fefi ST i T I G F a2
TREEs 3fiT TS HATAT A ATAHAAT HEAT FLE. 3580 qT@ 22/08/2024, ST AT % TSI,
FETIT, AT I, @ve 3, I9@e (i) § THriora 67 T off, g7 7ex qaor e & Hg oo § ugy
TSANT-34 % T HT. 164+850 & fh.#1. 176+500 T * @UE U< [HHAI, LA, THGA AT TATAT &
oI 39 ATER=AT & SUTag AgHAT § [AAT<Y i FT TS F o I A9 T ToorT v o ;

ST ITH ATAAAT T L Ih ATTHAT %0l 91T 3F =l ITLTT (3) o el A "28/08/2024 "
F1 "R TR ST " A T § weTiera R AT o
ST HEAH TITAFRET T €77 3T & dgd A% AT T g 8, e 9% 3= & @ g 6w

39T 3T =9 9 fAver= B T

ST | AT 7 3h STTAHIH il 12T 39 il STLTT (1) F FATAL H, Fwa T TRl SqAT
fe T de;

qdA: A, el TLRIT, TAT ITTIFRTT il Ih LIS I T ST I 3T IF ATAAAR o127 39
FT ITUTT (1) FTT V& ARIT FT TN Fd g0, Tg FUT el g o I A=t § AEEy i #7
AT YA o forT srsie o ST =R ;

5532 GI/2025 (1)




2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

ST T, el TLHIY, I ATAAAH 0T 1T 3 AT ITLTT (2) F AL | T AT FAT g ToF
T ATIAAT & TSI | THF 9, I AqAT § [AAay G a6t fFeenmi § 9 g sreafeas &9
H Fra T qLRTE | A2 a1 et |

ALIAT

e T4 TS & I O F TP Toni-34 & fah.wft. 164+850 & f3.#Y. 176+500 ¥ forw seie Y
ST ATelT ST Afed AT ST Wea fFawm

TS T ATH: HET T 5 %1 e T

EATED e HEAT g FTyEr | g frasia || s S el Raas
e T (FFAT H) FRAAT HT ATH

1 2 3 4 5 6

JTH T ATH: THIG

T T AT IS

1 4 qLATT GEL 0.0919||9-5TF (Feav=er
TTET STTER )

2 00 AT EIERIE] 0.0375|[=m T, @ferdT
(TEATRL AT
IEEIR))

3 909 [ st F 0.2527|[xTer AT ret ST
THT ATATT T
EEEERE

4 %¢ GEil Ff 0.3045| (=TT foaT Hara
SUERILEACIECIK]
oA =ar, Tt
AT HATT, TAE
o AewTETE,
Tctter foar

AL TIHTE, THIGATS
REIK LIRS
FeganTaT AT
AR, STALTET
AT T STfa 9w

5 % LA EL1ES 0.4172|[F¥ATE FT AATSH=
(TETTRLT AT
QITETT)

6 Yo qCHRT =T 0.0228|[=¥ATE FT AATeH=
(TETTRLT AT
ATHI)

7 49 EEil F 0.5183||srgrare AT dary
SUGRILEREICRIE




[T &% 3(ii)]

HILT =T TSI AT

o =, Tt
AT HATT, TAE
T e,
Tctrer foar
FeATTETR, THIEETS
T AeATTETE
g iaT T
TEATTETE, AT
foraT T sifa 9w

K3

0.0557

FIATS T AATEHE
(AT AT
IEEIR))

4y

0.0387

THIE Tre(eedd &l
o7 eregey fidy o1

EGIEIECIREE
T

10

K%

0.2489

HIE T feeaa
e fefaes
ATETIE AT Ageg
ertg foar =g
[EELEE

11

e

0.2624

T AT ST

12

4<

E1E:

0.1727

GEEIECIEAE LI

ITHTEY JHTE 97

ST I

13

4

E

0.2395

STeT foar |y
SUGEIS

14

E

0.0165

STy AT Jarw
STT aToe, tfaeTer
AT =T, et
AT HATT, TAE
T AesTETE,
actier foar

AL TIHTE, THIGATS
REIK LIRS
FeganTaT AT
AR, STALTET
AT T STfa 9w

15

9\

E

0.0061

< &t foar gare
EUGELRCINEARS

16

[CAA

E

0.0408

EESIERESIERIE ]

SUERIE




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

17

v /R

BRIl

EL

0.0799

saeir foar
AT, ATATATS
T JAHIIH,
GIREIERE
TAHITH, TS
AT AR,
EIEIFEEN
AT

18

v /3

0.0595

qLHATA (o7
FATEAT ST
srfeaTeT, o foar
FAT ST 1S, Feae
foar forg srfa e

19

4o

0.0002

TTEAT (HETTR9T
TTET STTER )

20

A1

0.0002

TTEAT (HETTET
QTTE 9TTHhT)

21

R<

0.0018

BEERELT
TTEIOS, STAHE
e heedr
BREEUEAREL
T, smeftor foar
T, &7 7747
T s, FfT T
AT, T AT
‘*II(CI,‘-I‘I(-‘(I(I"Ir\I
9T AT, 3 foar
TEET ST LHhaTe
T I AqTE TieAT
ITET AfEge §
EEEREMRICEIET
IR EEIS ]
THATE, AT
e Ty STt
FHT, THIATA oar
AT S

22

R

0.0251

FITE (FETARLT
QITE STTEhI)

e T AT gEaatRar

23

F /ARG

0.0267

TS (.57
FRTE TTE AT

24

[ CR WA

0.0338

TIOW It TTorer
CRIEERICIMECED




[T &% 3(ii)]

HILT =T TSI AT

TET THIE | F4F
T

25

ol /R

E

0.0226

FIATHE AT
UEEIRER IR Ky
EER e

26

Lo /3

0.0997

ECIERESIRIEEIR]

27

1 ¥

0.079

Trer foaT e
STTTr 9THT

28

20?

EIRE]E:

0.0687

GIERAECIEEETE)
EESIERIR)

29

QR

F /ARG

0.0213

TS (A, .37
FLFRTT FTE ATEhRT)

30

203

E

0.0174

Trorer foaT e
EUGAGEIR

31

915

0.0278

e AT aTeEr,
[EESEEIEIECIEE
e foaT areera,

= AT aTgET,
T AT g,

T AT AT

32

¥

E

0.0239

ofyer =iy 4T s
IEUGETRE

33

RN

E

0.0142

Vg FHTE foar
TATITH ST
CIRIRIED

34

%%

a7 (For /

0.0124

[EEEEIEREEIRIEIE]
g, Tar faar
ATEd g, M=
foar Fere g,
FeTTRo fodT
FELHS ST 91,

Wers oaT FeEas
STTfa 5=, oo foar
FEEAT ST 5,
AT T FEqET
FELA S ST 91,

AT T FEqAa
ST o=, ofrerr T

> o
A4l e (A< Slld

Skl




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

35

Re%

GECIEd|

EL

0.0061

TTET (H, .35
FLRTE TTE AT

36

R%

BEl

ik

0.0419

HHT Tt "q=T

37

R%<

0.0407

AT oA
QLT HHAT T T
GELE]

38

%]

E

0.0443

AT wrET
TTHIH

39

R9o /R

E

0.0144

AR foar
MEEEET

40

Reo /3

E

0.0319

KIGEIRECII
SLTHHTT ST
SER:PCRISAEIGE]
STTT ST, |TferdaT
AT STIMFHTT ST
S

41

R

0.0201

EEEIREARCINENIE]
fremerfig sy
IS, Afed i
feraT v foie
ST TSI, TSt
ot THYa fig STt

<ISTHd, Uit a4l

IREURECREE

—~
<ISiHd, Hadlds

ECIRGESIEGIRE
fasr foar

NSRS
ATar foar
E ]

UIERCTICIE H FA 1Y

42

0.0047

R EIEEEEII
FTLATA, TFTLITH
EELEIEGIER
EESIPEREEI

Aldlel, g Hdlx

EELEIEGIER

T o Al Al

43

%% /2

0.0186

TLTHT Ta T ATer=g

Tz S Ao IR

ERAEESELE]




[T &% 3(ii)]

HILT =T TSI AT

ERIEREIEEE
wfrees ardua
A AT, 111776
32T 13/9/11
fafen oS o=
13/9/11

44

=R

0.0259

S[erET 9 AIgHHE
TR ST @i,
=T foar

T T3 AT
TSI, FAFHEHTT
T qreshea |1g
ST |, garst
o qete, T
T foar fore
AT ST
fegsat, Taae
EESUSERICTIRS
O stert THIT
sfwr foar
UICIE i RCE
SUERIEECIEReci]
TH G ST @1

45

&Y

0.0295

FOOT TAT TToivg,
TTeReT foaT Mfee
THTE AT

46

&Y

0.004

IEEERIGIREI
TRTATA AT ST

GIEL

47

RW<L

0.0053

e foar Sae

48

%R

E1E:

0.0105

Hrare foaT TSTew

HREIEEACEIE

AT FRATIIT
TR a1 foe

[enN
CIENIESUHIERS

T 9, FAHT

ST L HTLAT

TTHAT TCIH

HATYT AT
TowTs ST o

qaArag, Ter
T et T




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

LISTTLTH ‘\L?'Ild(l"lnl
S T 7
SIEATA T o
RERRRCIE
TTHAT, SIRTATA
TOaT T gog foar
ST FUALAT daT
ST gRETE ST
O Aey, AT
KGEEIREERERII
geT g faar
ST /g OdT S

49 %3

0.0673

FYF T T,
11131/6 =1.f=.
13/9/11%FT 94k ?:’5?,

TTSTvg T T,
e fuar
IEESIGE]

50 x4

E

0.0121

TTEAT (HETTaST
TTE 9TTHThT)

51 R\ /9

E

0.015

399 fuqr o,
FexaTe foar
TYEY, FHHe fOar
TLTH

52 e /R

E

0.0498

TTHAT oAt Tt
T AT

53 e /3

E

0.0178

gt fuar

Higdl ],

AT o T

Higdaledlel, deaHiA

o aT ArgaTeTd

54 < IR

0.0068

TTEATT fOaT TRt
T AT

T T ATH: AgE<T

55 2o

0.0652

e T ATAS

56 %<

0.0423

H.I.ST GLhTL

57 [EAN

EIEIE

0.0577

LEAT H.I.TST




[T &% 3(ii)]

HILT =T TSI AT

TTHTT ST

58

39

0.2443

/U TTIEE A
et T HIHaT ST

P2y

59

3

0.0701

Frofore foar
T ATeft

60

0.0088

avs AT T=g St
sfeTaTe, 7 fuar
oy ST
sfgTame, goer foar
oy ST
TR, AT 54T
oy ST
sfgTam, @ it
oy ST
HRLETE, TeaH
ECIGEISIIE]
ATRTATY, qEmTTT
EEIGEISLES

E IR R L]
forar ghefin sfa
EIEEC IS

Total

4.2955

[T. &. CE-ROBPL/30010/73/23-24/3D2]
ag FHE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 19th August, 2025

S.0. 3801(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport

and Highways, 3580 Dated 22/08/2024, published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for widening, maintenance, management and operation of National Highway-34 in the
stretch of land from Km. 164+850 to Km. 176+500 in the district of DAMOH in the state of MADHYA PRADESH

Daily” both dated 28th September 2024; under sub-section (3) of section 3A of the said Act;

settled the same appropriately;

submitted its report to the Central Government;

And whereas the substance of the said notification has been published in “Dainik Bhaskar” and “Patrika

And whereas the Competent Authority has received objections filed under Section 3-C, considered and

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-34 in the stretch of
land from Km. 164+850 to Km. 176+500 in the district of DAMOH in the state of MADHYA PRADESH

State: MADHYA PRADESH District: DAMOH
SI. No. Survey/Plot Type of Land Nature of Land Area Name of Land
Number (in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Damoh

Village: Parasai

1 1 Government River 0.0919|[Bhu-Jal (Government
of Madhya Pradesh)

2 100 Government Khaliyan 0.0375||Charagah, Khaliyan
(Madhya Pradesh
Government)

3 101/2 Private Agriculture 0.2527|[Radhe father Kaudi
caste Kurmi
mortgage is
registered in Indian
Route Bank of India
Damoh

4 48 Private Agriculture 0.3045|[Ashutosh father

Santosh caste Pandey,
Avinash father
Santosh, Gayatri
widow Santosh,
Satyendra father
Laxmi Prasad, Satish
father Laxmi Prasad,
Pramodbai daughter
Laxmi Prasad,
Chandrakanta
daughter Laxmi
Prasad, Anuradha
father Satish caste
Pandey

5 49 Government Chasoi 0.4172||Allotment of Charnoi
(Madhya Pradesh
Government)

6 50 Government Rasta 0.0228||Allotment of Charnoi
(Madhya Pradesh
Government)

7 51 Private Agriculture 0.5183||Ashutosh father
Santosh caste Pandey,
Avinash father
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Santosh, Gayatri
widow Santosh,
Satyendra father
Laxmi Prasad, Satish
father Laxmi Prasad,
Pramodbai daughter
Laxmi Prasad,
Chandrakanta
daughter Laxmi
Prasad, Anuradha
father Satish caste
Pandey

53

Government

Chasoi

0.0557

Allotment of Charnoi
(Madhya Pradesh
Government)

55

Private

Agriculture

0.0387

Damoh Industrial
Co., Ltd. Chairman
PP Barde, Father of
the Company Private
Institution

10

56

Private

Agriculture

0.2489

Damoh Industrial
Cooperation Limited
Society President
Mahendra Shah
Father Chandulal
Private Organization

11

57

Private

Agriculture

0.2624

Sushma father Devi
Prasad

12

58

Private

Agriculture

0.1727

Navalkishore father
Damodar Prasad
Garg caste Garg

13

59

Private

Agriculture

0.2395

Anuradha Father
Satish Caste Pandey

14

Private

Agriculture

0.0165

Ashutosh father
Santosh caste Pandey,
Avinash father
Santosh, Gayatri
widow Santosh,
Satyendra father
Laxmi Prasad, Satish
father Laxmi Prasad,
Pramodbai daughter
Laxmi Prasad,
Chandrakanta
daughter Laxmi
Prasad, Anuradha
father Satish caste
Pandey

15

71

Private

Agriculture

0.0061

Ravi Khan father
Suwan Khan service
account holder

16

79/1

Private

Agriculture

0.0408

Hariram father
Ayodhya caste Goud

17

79/2

Private

Agriculture

0.0799

Bharatsingh father
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Tulsiram, Bholabai
daughter Tulsiram,
Mirabai daughter
Tulsiram, Ruknbai
daughter Tulsiram,
Sheelabai widow
Tulsiram

18

79/3

Private

Agriculture

0.0595

Paramlal father
Ayodhya caste tribal,
Suman father Kalan
caste Gaud, Kalan
father Shiv Caste
Gaud

19

80

Government

Rasta

0.0002

Raasta (Madhya
Pradesh Government)

20

&4

Government

Rasta

0.0002

Raasta (Madhya
Pradesh Government)

21

98

Private

Agriculture

0.0018

Ramraj father
Ramgopal, Diamond
Cement Factory
Narsinghgarh Private
institution, Ashish
father Bharat, Arun
Nava father Bharat,
Kirti daughter Bharat,
Krishna daughter
Bharat, Magaresrani
widow Bharat, Utt
father Makkhi caste
Raikwar registered as
a mortgagee in State
Bank of India branch
Narsinghgarh,
Khiladi father
Makkhi caste
Raikwar, Motilal
father Rajaram caste
Kurmi, Ramgopal
father Parmanand

22

99

Government

Charagah

0.0251

Charagah (Madhya
Pradesh Government)

Village: Sukhi Pipariya

23

100

Government

Agriculture/Charagah

0.0267

Charagah (Madhya
Pradesh State
Government)

24

101/1

Private

Agriculture

0.0338

Rashmi wife of
Rajesh Vandal
registered in
Madhyanchal Gramin
Bank branch Damoh

25

10172

Private

Agriculture

0.0226

Karan Singh father
Gandharv Singh is
registered as a vandal
in the State Bank of
India
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26 102/3

Private

Agriculture

0.0997

Vishal father
Ramnath

27 168/4

Private

Agriculture

0.079

Satish father Bhole
caste Sharma

28 171

Private

Agriculture

0.0687

Sotam father
Chhaikodhi non-
transferable

29 172

Government

Agriculture/charagah

0.0213

Charagah (Madhya
Pradesh State
Government)

30 173

Private

Agriculture

0.0174

Rajesh father
Gaurishankar caste
Tiwari

31 174

Private

Agriculture

0.0278

Pammu father
Babulal , Bihari
father Babulal, Kissu
father Babulal,
Chantu father
Babulal, Munna
father Babulal, Sukku
father Babulal

32 214

Private

Agriculture

0.0239

Sheelrani widow of
Anari Lal
Government

33 215

Private

Agriculture

0.0142

Shailendra Kumar
Father Dayaram
Caste Puranic

34 216

Private

Common
(Agriculture /
commercial)

0.0124

Vishwajeet father
Gulab Singh, Pradeep
father Sahav Singh,
Shivendra father
Narayan Singh,
Ashok Jain father
Kasturchand caste
Jain, Mahendra father
Kasturchand caste
Jain, Vijay father
Kasturchand Caste
Jain, Sunita Daughter
Kasturchand Caste
Jain, Anita Daughter
Kasturchand Caste
Jain, Vandana
Daughter
Kasturchand Caste
Jain, Shilrani Widow
Kasturchand Caste
Jain

35 266

Government

Agriculture

0.0061

Raasta (Madhya
Pradesh State
Government)

36 267

Private

Agriculture

0.0419

Seema wife of
Sandeep
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37

268

Private

Agriculture

0.0407

Harinarayan father
Parasram, Seema
wife Sandeep

38

269

Private

Agriculture

0.0443

Harinarayan father
Parasram

39

270/2

Private

Agriculture

0.0144

Balkishun father
Ramsevak

40

270/3

Private

Agriculture

0.0319

Mansi father
Ashokkumar caste
Jain, Mayuri husband
Nitin caste Jain,
Savita widow
Ashokkumar caste
Jain

41

272

Private

Agriculture

0.0201

Pancham Singh father
Vishal Singh, Santosh
Singh father Vishal
Singh caste Rajput,
Sohit Singh father
Raghuraj Singh caste
Rajput, Rajni
husband Imrat Singh
caste Rajput, Indrapal
Nava father Pancham
Singh Rajput, Madan
Singh father Guljar
Singh, Vikram father
Guljar Singh, Ram
Singh Nava father
Guljar Singh

Village: Hinnai

42

104

Private

Agriculture

0.0047

Hiralal father
Babulal, Ghanshyam
father Babulal,
Harinarayan father
Babulal, Har Prasad
father Babulal,
Damodar father
Babulal

43

164/1

Private

Agriculture

0.0186

Tararani wife
Lalchand State Bank
of India Krishi
Vidyut Branch
Damoh Victim
registered in R.P. No.
111A/6 dated 13/9/11
Victim registered on
13/9/11

44

165

Private

Agriculture

0.0259

Zulekha husband
Mohammad Faheem
caste Khan,
Shekharchand father
Bhaiyaram Rathore
caste Rathore,
Mayank Kumar

father Tarkeshwar
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Sahu caste Sahu,
Shahbaz father
Mubeen, Ganesh
Prasad father Shiv
Narayan caste
Vishwakarma,
Ravinder Singh father
Mangat Singh Saluja
Sanjay Kumar father
Ashok Kumar
Shriram father
Gopaldas Khatri,
Naziaparveen wife
Naeem Khan caste
Khan

45 264

Private

Agriculture

0.0295

Krishna wife
Rajendra, Rakesh
father Govind Prasad
Agarwal

46 265

Private

Agriculture

0.004

Jitendra Soni Father
Shankarlal Soni Caste
Soni

47 278

Private

Agriculture

0.0053

Balram father
Sitaram

48 62

Private

Agriculture

0.0105

Sitaram father
Gajadhar Hiralal
Harprasad
Ghanshyam
Harinarayan
Damodar Baijnath
son of Mannu,
Jhunkari widow
Mannu Pyarelal
Manaklal Parshottam
Liladhar Bhagwandas
Halkain Dalchand
son of
Mulumjhalibahu
Salonibahu, Putti
Revaram Suraj father
Rajaram Gulabrani
wife Rajaram Today
Chhotelal Ratiram
son of Madariramdas
Paramlal, Hiralal
father Magan Hallu
father Ishwar
Sumatrani wife
Ishwar Haridas
Anandi father Natthu,
Bhadaiya Pusua
Padhai father Khudda
Dhaniram father
Ladhora Bhimma
father Pancha Mohan
father Jagu

49 63

Private

Agriculture

0.0673

Har Prasad father
Nannuram, violator
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registered in State
Bank of India,
Agriculture
Department, Damoh,
R.I.C. No. 111A/6
dated 13/9/11,
violator registered on,
Rajendra father
Gokul, Damodar
father Chintaman

50

64

Government

Agriculture

0.0121

Raasta (Madhya
Pradesh Government)

51

97/1

Private

Agriculture

0.015

Uttam father
Parasram,
Chandrabhan father
Parasram, Komal
father Parasram

52

97/2

Private

Agriculture

0.0498

Ramnath father
Gorelal alias Nanna

53

97/3

Private

Agriculture

0.0178

Paramlal father
Mohanlal, Murarilal
father Mohanlal,
Chandrabhan father
Mohanlal

54

98/2

Private

Agriculture

0.0068

Ramnath father
Gorelal alias Nanna

Village: Mahua Kheda

55

10

Private

Agriculture

0.0652

Ramsevak son of
Lalji

56

148

Government

Agriculture

0.0423

M.P.State
Government

57

185

Government

Agriculture

0.0577

Raasta M.P. State
Government
Government

58

37

Private

Agriculture

0.2443

M/s Diamond
Cement Factory
Senior General
Manager

59

38

Private

Agriculture

0.0701

Kashiram father
Gangaram Lodhi

60

Private

Agriculture

0.0088

Darai father Lachu
caste Ahirwar, Karan
father Kashiram caste
Ahirwar, Brijesh
father Kashiram caste
Ahirwar, Premrani
widow Kashiram
caste Ahirwar, Rekha
daughter Kashiram
caste Ahirwar,
Parshottam father
Teji caste Ahirwar,
Suhagarani widow
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Teji caste Ahirwar,
Baijnath father
Harisingh caste
Ahirwar

Total 4.2955

[F. No. CE-ROBPL/30010/73/23-24/3D2]
SHAIKH AMINKHAN, Director
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